PUBLIC ANNOUNCEMENT

{Under Reguiafion & of the Insohency and Bankrupicy Board of India (Insohwency
Resolufion Process for Corporate Persons) Regulations, 2016)

|FOR THE ATTENTION OF THE CREDITORS OF LANDS END TRUCKING PRIVATE LIMITED
RELEVANT PARTICULARS
1. | Name of corporate debtor Lands End Trucking Private Limited
2 | Date of incorpoeation of corporate deblor | 08 .02 2018

. | Mtriguuhruﬁthm';umh Reaistrar of C i - Jafeni

A H""pr'*:"'".lmn | Labilty| uS0400K2018PTCO10275

g | Address of The regstand office and Znd Floor Ansan Compiax, Sonwar, Srinagar,
principal office (if ary) of corporate deblor | Union Terstory of Jammu & Kashrmir- 190001
3] mrumt;mrrﬁdahem 1.11.2022

7 | Estimated cate of closure of maal

I Nncy mIHEE
8. [Name and registration number of the Parminder Singh Bhullar
insoivency professional acing as mlarim | Reg. No.
resciyton professional IBBUIPA-DOZP-NO1127/2021-202213700
g, |Address and e-mail of the interim resoluion | Address: E-10r313, Mangal Pun Gall,
professional, as registered wih the Board | Ghanupur Road, Khandwala, Near Water
Tank, Amiritsar- 143104, Punjab
Email: advocate psbilgmail com
10.| Address and e-mal io be used for Address: SCO 88, & Ficor, Chamber No. 10),

correspondence with the svarim Disinct Shoppng Compilex, Block - 8, Ranjit
resolubon professonal Avenue, Amritsar - 143001, Puniab
Email. iplandsendtrucking@gmas.com
11.] Last date for submission of claims 25.11.2022

12 | Cla=ses of creditors. ¥ ary, under dauss (B)
of sub-gection (BA] of secton 21, ascermined | MA
oy b intenim rasolution profassional
13 [ Names of Indolvency Profassionals dentiied 1o
act as Autharised Representative of credicrs | MA
n & class (Three namas lor sach dass)
14. | ia) Refevant Forms and Intip:tibbi.gov. inidowninadionm. himi
it} Detads of suthorzed epresentaives BlA
are available ab
Mobice s hereby given et the Mabonal Company Law Trbunal has ordered the
commencement of 8 Corporate Insolvency Resolubion Process of the Lands End
Trucking Private Limited on 11.11.2022.
The creditors of Lands End Trucking Private Limited are herety called upon to submit
their ciaims with proof on or before 25.11.2022 to the Interim Resolution Professional at the
address mantionad against entry No. 10.
The financisl credilors shall =ubmil thedr clasms with proof by electronic means only, All
oiher crediiors may submst the daims with proofin person, by post or by efecinonic means.
Submission of false or misleading proofs of claim shall attract penalties. P
Farminder Singh Bhullar
Reg. No. |BBIIPA-DO2NP-NO11ZT72021-20221 3700
interim Resolution Professsonal
AFA Valid 68:12.08.2023
Email:- rplandsendtrucking@gmail com
Correspondence Address:- SC0 B8, 411ch:|'
Date: 13.11.2022 Chamber No. 10, District Sh
Place: Amritsar Block- 8, Rangt Avenue, Amritsar - 143001, Pu.qiuh
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